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Notes of the Registry

20 .09.2004 

Efete of Presentation -

I4.09w2004 

S\ibject - Appointment

Following defects not 

rectified by the counsel 

for the applicant.

1 , Synopsis not filed*

The case may be listed

before the Registrar on 

'2.1|o3|20O<̂  for removing the

defects.

REGISTRAR

Order of the Tribunal

7  ”

ayjiolsixo\^. 

((A ado fK , / K o A ^

27^10.04

None is present for applicant toda-y. None
. was present on 2 0 .1 0 .0 4 . ^

It seems that applicant is reluctant to

dismissed
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